FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency

and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF HEAVEN TEXTILES PRIVATE
LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

HEAVEN TEXTILES PRIVATE LIMITED

N | —

Date of incorporation of corporate
debtor

11.06.2011

3. | Authority under which corporate debtor
is incorporated / registered

RoC-Ahmedabad

4. | Corporate Identity No. /  Limited
Liability Identification No. of corporate
debtor

' debtor
5 | Address of the registered office and

principal office (if any) of corporate
debtor

U17120GJ2011PTC065865

Plot No. 31-32, Narayan Industrial Estate,
Village: Jolwa, Taluka: Palsana, Surat, Gujrat-
394305 INDIA

6. | Insolvency commencement date in

respect of corporate debtor

tedebtor
7 | Estimated date of closure of insolvency

resolution process

14.01.2023

19.07.2022

8 | Name and registration number of the
insolvency  professional acting as
interim resolution professional

resolution professional, as registered

e
Address and e-mail of the interim

Mr. Anurag Nirbhaya
Reg No.: IBBI/IPA-001/1P-P00870/2017-

2018/11468

Address: 204, Sagar Plaza, Plot No. 19, District
Centre Laxmi Nagar, New Delhi-110092
Email ID: anurag@canirbhaya.com

with the Board
10. | Address and e-mail to be used for | Address: 204, Sagar Plaza, Plot No. 19, District
correspondence with  the interim Centre Laxmi Nagar, New Delhi-110092

Email ID: cirp.htpli@gmail.com

02.08.2022

resolution professional
11. | Last date for submission of claims
12. | Classes of creditors, if any, under clause

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

%

NA

NA

(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

a) Web link:}ggﬁ:f"':"%%}‘;)%.z.a{.w.%s;/’%z(mt@,&%gwsziouds
Physical Address: Same as mentioned at point
no. 10.

b) NA

Notice is hereby given that the National

ordered the commencement of a corporate insolvency resolution process of

Company Law Tribunal, Ahmedabad Bench has
the HEAVEN

TEXTILES PRIVATE LIMITED on 19" July 2022.




The creditors of HEAVEN TEXTILES PRIVATE LIMITED, are hereby called upon to
submit their claims with proof on or before 2nd August, 2022 to the interim resolution

professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Insolvency

Professional

.A m nd v/ 1P p OO
_Antirag Nirbhaya
Interim Resolution Professional
In the matter of Heaven Textiles Private Limited
Reg No.: IBBI/IPA-001/IP-P00870/2017-2018/11468
AFA Validity: 14.12.2021 to 13.12.2022
Address: 204, Sagar Plaza, Plot No. 19,
Date: 22.07.2022 District Centre Laxmi Nagar, New Delhi-1 10092
Place: New Delhi Reg Email Id: anurag@canirbhaya.com




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FRIDAY, JULY 22, 2022

T dB Ashram Road Branch i DELHI JAL BOARD: DELHI SARKAR
T e rﬁ C&nmﬂﬂ,uk Ahmedabad ’ PAS OFFICE OF THE ADDL.CHIEF ENGINEER (M}-10
e == TENDERING DIVISION (M})-10
POSSESSION NOTICE, Section 13(4) (For Inmovable Property) L ROOM NO. 103, Ist FLOOR, ENGINEERS BHAWAN, NEAR I & 5,.5 C Bank. Ashram Road Branch,
MOOL CHAND CROSSING, ANDREWS GAN.J NEW DELHI-110049 e apata

Ahmedabad

Whereas, the undersigned being the Authorized Officer of Canara Bank, under
the Securitization and Reconstruction of Financial Assets and Enforcement of
Security InterestAct, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act”) and

Mail: - getm10.dib@gmail.com. Mob.-9650201341 (o

NIT No.46/EE (T) M-10/2022-23

POSSESSION NOTICE, Section 13(4) (For Inmovable Property

in exercise of powers conferred under section 13(12) read with Rule 3 of the Press Tender Whereas, the undersigned being the Authorized Officer of Canara Bank, under
Security Interest (Enforcement) Rules 2002, issued a Demand Notice dated B Wame of work Reserve Date of release of | Lasi date and time the Securitization and Reconstruction of Financial Assets and Enforcement of]
04.03.2022 calling upon the Borrower Mr. Rajesh Rameshchandra Dataniya No price tender in & for download & Security InterestAct, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act’) and
(Borrower) and Mr. Kamalbhai Nagarbhai Bihola (Co-Borrower) to repay the procurerment RTGS through & pro- in exercise of powers conferred under section 13(12) read with RuI(.e 3 of the
amount mentioned in the notice being Rs. 2,69,502.70 (Rs. Two Lakhs Sixty Nine _ S | I Security Interest (Enforcement) Rules 2002, issued a Demand Notice dated
Thousand Five Hundred Two and Paisa Seventy Only) within 60 days from the | Restoration of damaged sewsr line al Jal Vihar meide 4475040/ | 2022 DJB 226387 1 78 20a8 Bank of India )% 07.03.2022 calling upon the Borrower Mrs. Jyotiben Ashwin (Borrower) and
date of receipt of the said notice. Kilokari 5P5 under EE{M)-41 (AC-41 Jangpura) 10.7.20232 | upto 2.00 PM F Mrs._ Shob_haba Sapkars[ng Vaghela (Guarantor) to repay the amount
The Borrower/Co-Borrower having failed to repay the amount, notice is hereby 4 [imgrovement of witer suppy In Jants Lamp Bhawon Mag) <00710w- | 2044_0J8,_ 2403042 484044 “PUBLIC NOTICE™’ mentioned in the notice being Rs. 3,66,928.06 (Rs. Three Lakhs Sixty Six
given to the Borrower and the public in general, that the undersigned has taken !;::,'TI""I:I'I‘U':'I: _:“‘ damaged G| water line under EE{M)41 19.7.2022 upto 2.00 PM g ;f;%tgstgg?rglégﬁ) rol;?ﬁgzgimgg Eight and Paisa Six Only) within 60 days from
CPC?;Z‘:;Z'E:h(i’r‘;/:]heerUﬁ]rggfggcssﬁgt(’z)doﬂﬁ;eg;i(?igwre'g djv)i(;rgife g;goc;’;’fhrz ) |Replacement of old demaged and rusted Z50mm din| 48283621 2022 DJB_ 220352 3 | 2.82022 NEW BLOCK NO:- 855, KADI- BHOYANI The Borrower/Guarantor having failed to repay the amount, notice is hereby
_ ) ’ Chwatsr ine ot Cunudwars Rosd, Kotls Mubarsk Pur under 19.7.2022 upta 2.00 PM ROAD, OPP KAD|I -DETROJ ROAD, given to the Borrower and the public in general, that the undersigned has taken
Said Rules on this 18t day of July of the year 2022. . EE(S) Il (AC-42 Kasturba Nagar) Re-invite _ AT- SADRA, TAL:- KADI, DIST:- Possession of the property described herein below in exercise of powers
The Borrowerin particular, and the public in general are hereby cautioned not to 4 Consullancy for water distribution network, up- gradation /| Mem rate | 2022 DJB 226352 4 282002 MEHSANA 382120. OWNER: M/S. conferred on him/her under Section 13(4) of the said Act, read with Rule 8 & 9 of the
deal with the property and any dealings with the property will be subject to the re-design/estimation of Shahpurjatt Vilage & DDA flats 19.7.2022 upta 2.00 PM ABHIRAJ DILD INDSUTRIES Said Rules on this 15th day of July of the year 2022.
charge of Canara Bank, Ashram Road Branch, Ahmedabad foran amount of Rs. SENY. KRY P CRIGy AT AT ' ) | This property is under Symbolic The Borrower in particular, and the public in general are hereby cautioned not to
2,69,502.70 (Rs. Two Lakhs Sixty Nine Thousand Five Hundred Two and Paisa 3 :‘ﬁlﬂﬁ"' -1:*! -"'Hi"E*E ';'_;'C":ﬂ”#"i“;{;' Fump House at Greater 4842008/ | U022 LJB __%'E_ﬂi-‘f?-' 5 «0.20ce possession of Bank of Inqiia Kalol deal with the property and any dealings with the property will be subject to the
Seventy Only) + further interest from 28.02.2022 and interest thereon. e L . - “'"""‘“"""i W L b Branch, and legal action is under| | charge of Canara Bank, Ashram Road Branch, Ahmedabad for an amount of Rs.
The borrower's attention is invited to provisions of section 13 (8) of the Act, in v *‘I"H“E‘;""‘_":?f‘glﬂfé-;:‘f__“; F{gplaca-TE?I ;: Eﬁ?‘ﬁgnmcr of| ITEROGT/- 2022 ELJ? 2263528 2 “_2_‘5_25; process, No person can do any 3,66,928.06 (Rs. Three Lakhs Sixty Six Thousand Nine Hundred Twenty Eight
respect of time available, to redeem the secured assets. B aa;r;: | ;'Iab;;"m -r:.::mn: St ;w o e i 5 I1:‘.'JE ";::152 Ny UF::;;;..LM transaction onthis peace of land. and Paisa Six Only) + further interest from 28.02.2022 and interest thereon.
DESCRIPTION OF THE IMMOVABLE PROPERTY :;{5' ém__g_lnuem__? uniler EEIMLS0 (AC-50] (Redmbel LT ks 2,00 M Authorised officer Thetb?[.rower's '?tt)el‘ntlton |sd mwteiﬁ to prowf;ons otf section 13 (8) of the Act, in
FlatNo. 301, Block No. 1, Third Floor adm. about 27.60 Sq. Mtrs. in scheme known 8 |Re-boring of 4 nos. tiube wells |.e. 2 nos. in OOA Park Transit| 2502008/ | 2022 0JB._226352 8 | 382002 Bank of India respectortime avaiiable, loreaeem ine secured assets.
as EWS 14 Vasna lying and being upon Non-Agriculture land on Final Plot No. 684 Camp , A-Block , 1 No. near Deapalya School , 1 no. in 18.7.2022 upto 2.00 PM M.: 7974596431 DESCRIPTION OF THE IMMOVABLE PROPERTY
Navjerwan Camg near Pocked <4 0 AC-51 Kalkaj {Re-imnie)

Old Survey No. 371, Sub Plot No. 2, Plot 518, TP-25, Flat No. 13, Third Floor, 47.64
Sq. Mtrs. in Ravikiran Apartment, Opp. Rangmani Society, Maniyasa, Maninagar
East, Anmedabad. Bounded by: East: Road and Rangmani Society, West: Road
and then Ambicabaug Society, North: FlatNo. 14, South: Dayanand Flat.

of Town Planning scheme 21 situated lying and being in Village Vasna registration
sub Dist. Ahmedabad is registration in SRO-04, Paldi, Ahmedabad. Owned by: Mr.
Rajesh Rameshchandra Dataniya. Bounded by: East: Passage & Flat No. 306,
West: Margln North: FlatNo. 302, South: Staircase and Flat 320.

SSUED BY PRO, (WATER) Sdf- (B. M. Gupta)
Bl Mo J8Y 280 (202213 EXECUTIVE EMGINEER (T)M-10

STOP COROMAVIRUS "WEAR MASK, FOLLOW PHYBICAL DNSTANCING | MAINTAIN HAND HYGIEME®

Ashram Road Branch,

Repco Home Finance Limited
Ahmedabad

AHMEDAEBAD BRANCH : SF-1, Shri Vardhman,
Opposite Yes Bank desides, Raindrop Building, CG Road, Navragpura

E - AUCTION SALE NOTICE

Sake of Immovable Properties Morigaged to Repeo Home Finance Lid, Under Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002

AAVAS FINANCIERS LIMITED

|Farmerly known as Au HOUSING FINANCE LIMITED] (CINLER922RIZ0T T PLCO 24257
Regd. & Corp. Office: 201-202, 2nd Floor, 5outh End Square, Mansarovar Industrial Area, Jal|:||Jr 02020

the Securitization and Reconstruction of Financial Assets and Enforcement of

Security InterestAct, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act”) and
in exercise of powers conferred under section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules 2002, issued a Demand Notice dated
07.03.2022 calling upon the Borrower Mr. Rakeshkumar Narayanbhai Modi
(Borrower) and Mrs. Varshaben Rakeshbhai Modi (Co-Borrower), Mr.
Mahendrakumar B. Modi (Guarantor) to repay the amount mentioned in the
notice being Rs. 7,86,825.47 (Rs. Seven Lakhs Eighty Six Thousand Eight
Hundred Twenty Five and Paisa Forty Seven Only) within 60 days from the date
of receipt of the said notice.

The Borrower/Co-Borrower/Guarantor having failed to repay the amount, notice
is hereby given to the Borrower and the public in general, that the undersigned has
taken Possession of the property described herein below in exercise of powers
conferred on him/her under Section 13(4) of the said Act, read with Rule 8 & 9 of the
Said Rules on this 18th day of July of the year 2022.

The Borrower in particular, and the public in general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of Canara Bank, Ashram Road Branch, Ahmedabad for an amount of Rs.
7,86,825.47 (Rs. Seven Lakhs Eighty Six Thousand Eight Hundred Twenty
Five and Paisa Forty Seven Only) + further interest from 28.02.2022 and
interest thereon.

The borrower's attention is invited to provisions of section 13 (8) of the Act, in
respect of time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Flat No. D/301, of 61 Sq. Yards, on Third Floor in Block No. D with undivided share
in the said land adm. 18.88 in the scheme Kautilya which is on the part of Land

Vihereas tha labowny Borrowers and Co-Borrowers have bormowad monies from Repco Home Finance Limited, Asset Recovery Branch
ard the dedails of the liabilily is fumishad baraundar. Wharags the Company has issued Matice under SARFAESI ACT and tha Authorised Officer
has taken Possession of the mertgaoed praperfies and issued Sale Motice on the dates mentioned bedow ard the Company now has decided
1o 5ed the properties under Section & and 9 of the Security Interest (Erdorcement] Rules 2002, in “As I3 where |3 condition™ and “As I3 what is
candition”,

Date [ Time of E - Auction : 26.08.2022, S.No.1 & 2: Time :
Witk unlimited auto extension of 5 minutes
Last Date & Time for submitting E-Tenders : 25.08.2022 at 4.00 p.m
S.No.1: Borrower: Mr. Janl Amrelsh Vyomesh, S VWomesh Chaleshankar Janl, Co-Borrower: Mrs.Janl Dhatree Amrelsh,
Win. Jani Ammriesh Vyomesh: Demand Notice Date: 20001.2020; Amount claimed as per Demand Notice [Account
Mo 1TT1ETO000308) being Rs.29,61,752% as on 18.01.2020 togather with furthar interest, costs and expanses; Possassion
Taken Date : 07,05.2022; Present Dulstanding Amount; A$.26,12,455- a5 on 15.07.2022.

DESCRIPTION OF PROPERTY: Al that piece and parcel of immovable proparty baaring Flat No 358 on Third Floor,
edmeasuring about 31 Sq.% rds in Heritage (Ghatlodia) Cwiers Association Known as Trishala-|l, lying beéng and situated on tha
land of F.P.Mo, G0of TS MNo.2, of Survay No 228011 +1/2/2 Paiki of Village Ghalodia Taluka City within Dastrict Ahmeadabad and
Ragistration Sub District Ahmeadabad which i bounded as under- Morth © Commen wall ol Flat Mo, 334, Sowh @ Saciaty mangin,
E&st: Passage Common, West - TP Road.

11.00 a.m - 12.00 p.m.

RESERVE PRICE : Rs.38,50,000/- ; EMID {10%: of Reserve Price) | Rs.3,85,000-; Mindimum Bid Increment Amount : Rs. 25, 000

5.Mo.2: Borrower: M. Tahirhusen Shaikh, S'o, lgubalhussain Shaikh, Co-Borrower: Mrs.Moniabanu Shaikh, W,
Tahirhusen Shaikh; Demand Nolice Date: 289.01_2020; Aomount claimed as per Demand Notlee [Accounid
Mo ATT1ET0000381) being Re. 982,751/~ a5 on 22.01.2020 fogether with further intarest, costs and expenses; Possession
Taken Drate : 27.04.2022; Present Outstanding Amount: As.12.44, 032 as on 15.07.2022.

DESCRIPTION OF PROPERTY: all that piece and parcel of immovahile property bearing House No.G-3, admeasuring
about 75 Sq.¥rd / 62 .70 Sq Mirs, logether with construction standng thereon in “The Bose Owners Associabion” lving being and
sifuated on the land of Survey Mo 28141 78 admeasuring B0.80 Sg.¥rd, 2874/18 admeasuring 16426 Sq_Mirs and 231419
admsasuring 210,58 Sq.Mirs collectively, situatad at Shahper Mill Comgound, Mear Bank of India, of Shahpur Ward No. 2, o

Whereas, The undersipned being the Authonsed Officer of AAVAS FINANCIERS LIMITED [Formerly knavm as "AL HOUSING
FINAMCE LIMITED™) under the Securifsation and Reconstruction of Financial Assets and Enforcement of hecunt',' Interest Act,
200% and in exercise r.-;llpu-.-.-ms. conferred upon me under section 13(12) read with Rule 3 of the Security iterest (Enforcerment) Rules
07, issued a Demand Motice calling upon the bormose s mentioned heren below to repay the smount mertioned in the respecte rcice
within 60 days from the date of receipt of the said notice. The borrowers having faded to repay the amount, undersigned has take n possession
of the properties desoribed herain below inexmncise of powers conferred on me under Saction 13(4) of the said Aot read with Aule % of tha said
rules onthe dates menticned as belo.

The borrgwer and guarantar in particular and the public in general is haraby cautioned not to deal with the properties
and any dealings with the property will be subject to the charge of the AAVAS FINAMCIERS LIMITED (Formerly known

5 AL HOUSING FINANCE LIMITED"} for an amount mentioned as below and further interest thereon.

Date & Amount
of Demand Notice

Date & Type
of Possession

Description of Property

Mame of the Borrower

AJAY RAJ RATHOD, Mrs. SOMAL 14 Jugi 21 Flat Mo -B/405, Gajanand Hormes, Mauje - Symbolic
AlAY RATHOD ¥ 1234933004 Margda, Ta- Asarva, Dist-Ahmedabad, On LAnd | Possession
Guarantor @ by ARVINDELUNMAR Dwas as on 11 Jun 21 Bearing Survay Mo - 95042 Paikl, GLUARAT Taken on
RAMIASHEHAI JAGETIYA Admeasuring 43.61 5q. Mtrs 20 ful 22
{4/ Moy LMADBD3118-190092103
FRAHALADEHAI MOHANMBEH AL 15 Jum 22 Plot no. 62, Situated at Dahod Delsar Ukardi syrmbolic
YADAY, Mrs. BHAGWATI YADAY FAS21117.00/- & Road, Paiki North Side, Indraprasth socioty, Possession
{afc Mo LNGODO1819-20010842F T BO3509,00/- Constructed upon Land bearing RS Mo, 84/1/P2| Taken on
ELNGODOZ2119-2001083ZE Dhues a5 on 15 Jun 22 | Paiki 13 of vilkage Delsar, |, Mouje — Delsar, TA & | 20 Jul 22

[ist, - Dahod, Gujarat. Admeasuring 63,75 54q.

Mtrs

SANDIF MANSUKHBHAI I3 MNow 21 SURVEY WO, 2126/, SUE PLOT NO AF13Z, Symbolic
SIDDHAPURA, Mr. MIKLMI T 2105194 .41/ "WANDANA SOCIETY" MR RAM SRUSTI Possession
MAKNSUKHBHAI SIDDHAPLRA | Dues as on 16 Mow 21 | SOCIETY, PALIKA MAGAR, AT BAKROL, ANAND, | Taken on
Mirs, CHETANA M SIDDHAPURA GUIARAT Admeasuring 121,24 5q, Mtrs. 20 Jul 22
Guarantor : M JAYANTIEHAI
RAMCHODEHA| PRAIAPATI
(8 N LNANDO1416-170030585

Place : Jaipur Date: 22-07-2022 futhorised Officer Aavas Financlers Limited

Ahmedaned and Sub Digricl of Ahmedabad-1. Narh : Flal Mo, 3060, South ; Flat Mo, 208, East: Applicable Sunvey Mumber, Wesi

being Survey No. 207, Now being F.P. No. 51 & 85 of TPS No. 19, Mouije: Kaligam, :
Applicable Survey Number,

Taluka City, Registration Dist., Sub Dist. Ahmedabad-2 (Vadaj) held by: Mr.
Rakeshkumar Narayanbhai Modi. Bounded by: East: Flat No. D/302, West:
FlatNo. D/306, North: Flat No. D/304, South: Land of Final Plot No. 35.

Date: 18.07.2022 | Place: Ahmedabad Authorised Officer, Canara Bank

RESERVE PRICE : Rs.21,00,000/- ; EMD {10%: of Reserve Price) | Rs.2,10,000/-; Minimum
Far E-Auclion procedure, please contact M's. 1 India Pyl Lid,, Mr. Prabakaran - T4182Z817049,

For inspection of the propery the intending bidders may conlact the Branch Head, Repeo Home Finance Limiled,
Ahmedabad Branch, on all working daye between 10 8_M ta & PN, Contact Nos (079) 26461872 & 97129-60334.

Bid Incrament Amount ; Rs.25, 000/-

Zonal Office, 'B' Block, Rudra Arcade, 112 Feaf,

Drive-In-Cress Read, Memnagar, Ahmedabad-280052
Ph.: 0T0-27435663, 27431248, Fax: 079-2743066%,

Email: zoahmedabadi@indianbank.co.in

Latter to Borrower Communicating
the Decision of Wilful Defaulter

FEmads ﬁ Indian Bank

Authonsad OMicer,
Repeo Home Finance Limited

Review Commities Classiying
as Wilful Defaulter

FORM A
PUBLIC ANNOUNCEMENT

[ Liruchasr ‘tﬁtﬂmﬁﬂiﬂmﬂﬂl'\mﬂ? ﬂﬂ.un’hﬂllfm
Hesclulion Froosss ko Corporale Persoos ) RiegulsSions, A0106)

FOR THE ATTENTION OF THE CREDITORS OF MEAVEN TEXTILES PRIVATE LIMITED
RELEVANT PARTICULARS

1, |Nama of corporais dedios | HEAVEN TEXTILES PRIVATE LIMITED

i | Dwle of noorporslion of coporsio debisr | 11,08 2011

Authomy Linded which Corporate Selol 8 | G0, Arrmndabiad

Dt 18072022

A TR

Dear Sir,

Im connection with the Below Mentioned loan Afc, you have committed wilful default in repaymeant of loans and
consequently, you have been declared as Wilful Defaulter by the competent authority following the mechanism set out
in Master Circular on Wilful Defaulters |aid down by RB

In furtherance to the above, a decision has been taken in terms of RBI guidelines to publish your names and
photographs as wilful defaulter’s, in a widely circulated newspaper as well as Bank's Website in the format given belowr:

Y
Interest (Enforcement) Rules, 2002 (the said Rules). In exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the said Rules the Authorised
Officer of IFL Home Finance Ltd. (IIFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) has issued Demand Notices under section 13(2) of the said Act,

i Hrgadorms calling upon the Borrower(s), to repay the amount mentioned in the respective Demand Notice(s) issued to them. In connection with above, notice is hereby given, once again, ;
ierdity Mo/ Limied to the Borrower(s) to pay within 60 days from the publication of this notice, the amounts indicated herein below, together with further interest from the date(s) of Demand
4 E:‘H'Pf"“' ﬁn.rn.' mr:-;n LAy U T 300201 PFTCDESARS Notice till the date of payment. The detail of the Borrower(s), amount due as on date of Demand Notice and security offered towards repayment of loan amount are as under
;| Adoress o the cegistend offics ard Mot Mo, 11-X2 Naryen Incusinsl Estale Name of the Borrower(s) / Co-Borrower(s)| Description of the Secured Asset (Immovable Property) Total Outstanding Dues (Rs.) ggr?aﬁ{i Pnate of
prcipal office (f any) of comorsie dettor | WVilage Jolwa, Taivka: Palsana, Surst, M. Praphur Samji Bhai Vanpariya, Mrs. | All that piece and parcel of Flat No.G-101, Admeasuring]  Rs.3,19,125/- (Rupees Three Lakh | Notice ossessiong Photo Photao Phota
Gl S0 INDUA Minakshiben Prafulbhai Vanapariya, Bhagwati | 332 Sq.Ft., Wing-1, Bldg G, Floor 1, Ews-16, Suman|  Nineteen Thousand One Hundred  [~06=Jan<|~16-Jul-
: ' Electronics ( Prospect No IL10137416 ) | Niwas, F.P. No 25 Mota Varachaa Surat 394101. Twenty Five Only) 2021 | 2022
Ir mrrnencTeT dale n
16.07 2032 [T Ntuibhat Arvindbiar Vagfiefa, M Arvindofiar | AT that piece and parcel of Plot No-428, Area Measuring 74.31|_Prospect ILT008694071S RS.18,49,412- 1 0 =t | 16. 111l
BPEE 0% SOPOARY s Chhaganbhai Vaghela, Mrs. Soniyaben Vaghela | Sq.Mts., Rudra Residency, Olpad Sayan Main Road, Opp Shiv (Rupees Eighteen Lakh Forty Nine 22{2? 1go‘jzgl
7. | Estmutnd dete of cosure of imschvency 1401 200 (Prospect No IL10086940 ) | Shakti Estate, Moje Olpad Tal Olpad Surat, 394540. Thousand Four Hundred Twelve Only) :
B | Nare s egarEs” Surber of e Mr. Anurag Nirbhays MIF. Vikash Thakur, AT That piece and parcel of. Plot No.41, adm. 40.18 RS.T276 479]- (Rupees Twelve Lakn Seventy (Photograph of the borrower | mortgagor as wilful defaulter)
"ﬂ'-‘.ﬂ"‘*'r Crofoxsor RO b4 I No..: Mrs. Radha Devi, sq.mtrs., togetherwith undivided share adm. 26.59 Six Thousand Four Hundred Seventy Nine Name of the Borrower Morgagor/Director /partner! proprietor | Director (Former | Active) as witful defaulter
e i “P?L‘PA 01 PODATORO T 201811 468 Mr. Ramshankar Thakur sq.mtrs. in road & COP in "Dharmabhakti Residency"] ~ Only) vide Prospect No. IL10037433 and | 03-Aug{ 16-Jul- al
- x : (Proé ect No IL10037433 & situated on the land bearing R.S. No.151, 173, BlocH Rs. 2,49,727)- (Rupees Two Lakh Forty Nine | 2021 | 2022
8 | Adceoss and s-mad of P interm Resclston | Address: 204, Sagar Plaza, Piot No. 18 P No. 211 of Village Jolva,Taluka Palsana, Dist Surat|  Thousand Seven Hundred Twenty Seven b)
Frrofessoral 58 mysiemes win e Soer Disirict Cendre Lacomi Magar IL10078265 ) Gujarat, India, 394305 Only) vide Prospect No. IL10078265 4]
New Dedhi- 110062 WIr. Parbatbhai Lakhmanbhai | All'that piece and parcel of all that pieces and Parcels oﬂ' Vide prospect no. 9466297 Rs.1,26,213/- Particulars of Employrment | Avocation Including address of each :
Email ID: aruragiBcanrbhaya oom Karmur, Mrs. Kariben Parbatbhai | Immovable Property Comprising of Residential Tenement| (Rupees One Lakh Twenty Six Thousand Two 19-Feb-| 18-Jul- a)
Address ] Karmur on N.A. Land Admeasuring 1088 Sq.Ft., of Plot No.22/B|  Hundred Thirteen Only) vide prospect no.
g For L ol g ey g hon S (Prospect No. 946620 | Of Lying and situated at Revenue Survey No. 32/2 Paiki Of 898422 is Rs.7,01,071 (Rupees Seven Lakn| 2022 | 2022 :;
ey d 898422 ) Village Dolatpara Of Junagadh City. One Thousand Seventy One Only)
resOu BT [roiEssna baw Dl 110053 an : :
Emall I cip MiphSgmas oo Mr. Harsukh Mansukh Parmar, Mrs. | All that piece and parcel of Plot No.102/2, of Plot No 102/ vide Prospect No.872649 Rs.10,01,177/- 55 s I 18.ju. Socurity Details ;
1.1 Lasl daie bor mibaiasion of aims 02 082022 Kanchanben Harsukhbhai Parmar | Sy No 29 , measuring 82-28 Sq.Mts, Neminath Nagar - 1  (Rupees Ten Lakh One Thousand One 20219 2022 Book Balance a5 on ..o
= . ( Prospect No 872649 ) Dolatpara, Junagadh, Gujarat,India Hundred Seventy Seven Only) BUMOUME AUE B O 1 coreimimsresmievmrs o imrmim paiavss s ressmm ey [ I PSR SRR Lakhs ....cicmmmims T

3 |
12 AN T DO Ty S i T T - R NA

Jurdy . mEeE S Pt m s Mrs. Koushalya Madanfal Panwar, | Al that piece and parcel of Plot No.70 As Per Site Admeasuring|vide prospect no. 926445 s Rs.4,86, T421- [Rupees

i 18.75 X 42 Fest ie. 73.15 Sq. Mts., & As Per 7/12 Admeasuring| Four Lakh Eighty Six Thousand One Hundred Forty | 46 = | 16 10l
Mr. Madanlal Amraramii Pamwar 7494 SqMts., along with Undivided Share In Land Of Road & Two Only) and vide prospect no. 795335 is 16-Dec- 16-Jul

Account Name & Na. |

13 | Names of rcivency Sroiemaoras centied Total Amount

Mame of Borrower

. M af Branch

i At Tpnaena st ondins | KA ( Prospect No COP, In "Mahadev Vila", Siuate At Block No. 319, OF Moje|  Rs.1386,384% (Rupees Thiteen Lakis Sy S | 2021 | 2022 wscoidiotiosle .

L R vy — 926445 & 795335 Village Tatithaiya, Ta: Palsana, Dist: Surat 394305, Gujarat, India. | Thousand Three Hundred Eighty Four Only) Mis. Balaji Textile, | 1. Ws. Balaji Textile (Unit), 62, Amamath Indusirial Estate. Near Memco Cross
¢ | (%] Rsievant Fonms and B PR Wi Kishor Gordhanbhai Chavda, M. Bharat | Al thal piece and parcel of Flat No.671, Block No.D, 6| Rs.12,95,598]- (Rupees Twelve Lakh its Proprietor Road, Saijpur, Ahmedabad-352245

() Do 0l Butorzea eoreseiaives 8 | heps Vb gov inhomestowinads G Chavda, Mrs. Hemlataben Kishorbhai | Floor, Om Shanti Gold Plus, Plot No.15(1+2)/1, Survey No{  Ninety Five Thousand Five Hundred 03;-0029]0 130‘12? Bhupendra 2. Bhupendra Parshottambhai Patel (Proprietor), Bldanki Appartment, Opp. Rs.1,09,76,878.00

Evaiahe & P‘*ﬂh:ﬂ-tn.ﬂm Same g3 menfoned X Chavada ( Prospect No 792214) | 479/B, Ahmedabad, Gujarat 382405 admeasuring 486 sq.ft. Ninety Eight Only) Parshottambhai Patel | Suraj Park, NHMo_8, Thakkamagas Ahmedat:ad-:iﬁ.iﬂﬁ[l plug future interest

EF'“"'E 0 Mr. Rajubhai Pritamdas Sindhi, | All that piece and parcel of Unit No. B-706 Of The Project| Vide Prospect No. 747394 is Rs.9,10,001/- 3. Bhu enld{a F‘:aﬁtﬁttmhhai F"Bltel {Proprigtor], 40, Panchamn Bunglow-1 and oiher
. I Mahesh Pritamdas Sindhi, | "OmKar Hill", at Survey No.590+592/1+593, Area admea-| (Rupees Nine Lakh Ten Thousand One Only)| 40120 16-Jul- 5 Cf'mm i il MF Frt e e AN hargesiaxpenses
g ey o ettt | S|S0 et e T wheendman i) G G| || oo Chtou, e ot S A s
e commencemend of 3 comorsle msohvency resalution process of e HEAYEN TEXTILES ( Prospect No. 747394 and 870334 )| o Ea%t Ao Wi ol 9 , la. ; pSeven I Fiftgll Four O] 4. Mr. Nilesh Dhirubhai Patel (Guarantor), 45 Jay Jataram 3Society, Mear
PRIVATE LIMITED or 196 July 2022 : y £ast, Dist : Ashram Road Branch | Viratnagar, Bapunagar Highway Road, Ahmedabad-303102
The creditcrs of HEAVEN TEXTILES PRIVIATE LINITED, are heveby calies upor i submi Fesr Mr. Gaurang Pravin Shah AII that piece and parcel of Flat No. A-40.1, admeasur- (‘F’Q'S;GZ;?VV:%’%’VS{E%E;{;g%ﬂgﬂg‘d T Toch | 1.infomed Tech & Marketing (Provrictorsii fem. Bomowen
charms il prool on o belore P Ai.q..rl-k 087 o e nlevn reolulion professoal al e Mrs. Reshma Gaurangbhai Shah | ing 55.37 Sq.mtrs._, Anand llyf, Opp Diwali Elegance Nr One Hundred Four Only) & Prospect No.839730 1g-ol\ggr 1gonl;| h“uimmﬁﬁfln 3..: byl C iz I:I!}II: m'u;rgbﬁ 5 plf.-;:urtl N e =
mrlmmm‘m 4 ) ( Prospect No 838991 & 839730 ) Sardar Patell Ring Road Tra.gad, Chandkheda, is Rs.22,56,347/- (Rupees Twenty Two Lakh Fifty| ~ ; ] f , Lhpawall Lenlira, Upposi 1N , Mavrangpura, Ahmedabad,
The fingncasl creddons shal 5'-'::_'- Twer ciaems with proof by slecironc mears only. Al ofher Ahmedabad, Pincode:380024, Gujarat, India. Six Thousand Three Hundred Forty Seven Only) Ehrﬁ'llljmprlf'lm;h Gugarat, PIN-230008 Rs. 45,14,721.00
Oradiinn: May Submit the Cllsmes with prc! in Derson. Dy POS! o Dy secironC Means WIr. Shakil Mahmadbhai Shekh, | Allthat piece and parcel of A Residential House bullt up area SqVitrs Rs.4.34.347]- manshubhai | 2 Mr. Himanshu Aniruddh Shukla (Proprietor, Mortgagor & Guarantor) plus future interest
A financal creditor elonging 0 2 cass. Bs isted agans! e ey o 17 shal indaate its choice - bhai Shekh | 7698 Constiucted on land Sq.Mirs. 36- 56 of Pot No.14 paiki (Middle! T 22-Apr-{ 16-Jul- Anirudhbhai Shuklaas |10+ L i , it - lodi and other
of auhoriend representalive om among e ee mscivency professonals beted agunst eny| | 1S Fenaben Shadbnal Sheh | oy gy ey No. 747 i st at Keho witin mta (RUPeES Four Lakh Thity Fou Thausand | %009 "0 Elrm : ?a 4 Eiﬁﬂm' hiear Sy, SONCAr et oo, tharges/expansas
o 1310 act 38 auborenc represertaie of P cass NA] - Frm CA ( Prospect No 875250 ) | Keshog Municipal TaKeshod, Dis.-Junagadh, 362220, Gujerat, India| ~ Three Hundred Forty Seven Only ) —— medabad, Gujaral, PIN-3800% e
Subymmgion of faise o resiaacing prooh of e shal Eirec pbnaiied 5 For, further details please contact to Authorised Officer at Branch Office: Ahmedabad Commerce House, 4th Floor, Commerce House 4, Nr Shell| ot
: Petrol Pump, Anandnagar Road, Prahladnagar, Ahmedabad-380051 / Branch Office: Shop No.201,The Edge, 2nd floor Behind Prakash
Anurag Mabhaye Talkies,near ICICI Bank Palghar (W)-401404 or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana. Bapunagar Branch

s R i P

" T et of Hegven Tealiey Pragle Lt
Fisg Mo - B TPA-00 VAP POOE TR0 T- 20181458
AFA Waldityr 14 17 2051 w0 1317 X

Addresn J0d fuiﬂ'“'l:l el Mo, TR

Sd/- Authorised Officer, For lIFL Home Finance Ltd.

| Place: Gujarat, Date: 22-07-2022 Mis Khushi Engineering (Proprietorship Firm, Borrower)

101, Shyam Indusirial Estate | Mr Panchraing Estate, Singarea-Kathwada Foad,
Khalhwasa-Shmedabad, Guaral-382420

Date: 22.07.2022 Distrct Cartrm L Mager Wew Dby 110080 | Mis Khushi Engineering | Mr. Vipul Kumar R Suthar Proprietor, Mortigagor & Gaurantor)
Place: Hew Dalbi g Erad o sruragosre ey oo its proprietor 401, V-89, Vande Matram Apartments, Swaminarayan Park, Ghodasar,
Shri Vipulkumar | Ahmedabad, Gujarat, PIN-380050 “I‘- 11-"“'::-31-‘;1-‘:3
R Suthar Also at : Mr. Vipul Kumar R Suthar [Proprietor, Mertgagor & Gaurantor) i _”dril'_zr B
i"dlan.ﬁupragg‘gum 101, Shyam Indusirial Estale, Mr. Panchralna Eslate. Singarea-Kathwada Road, H ik IL;: "
50427719371 Khathwada-Ahmedabad, Gujarat-382430 ¥ a’f;'fegf et
Mr. Mahendra J. Purchit (Guarantor) .
Relief Road Branch | B-501. Devkrupa Flora Opposie Ashiha Complex, Baside Holal Palm,5 P Ring
Road MNikol, Ahmedabad, Gujarat-282350
Mr. Shankra Ram [Guarantor)
3A-17, Gokul Galaxy, Khathwada-Ahmeadabad, Guaprat-3824 30
Mis. Mahavir Plastics | Mis. Mahavir Plastics (Borrower)
its Proprietor Office/Shop ; 30, Goiden Estate, Near Viepari Mahamandal, Ring Road. Odhay,
Shri MahavirSinh | Ahmedabac-382330. iripyeasedins
GambhirSinh Zala | My, Mahavirsinh Gambhirsinh Zala (Proprietor of Mis. Mahavir Plastics) it il
&189, Ashishnagar, Opp. Jantanagar, Ammaiwadi, Ahmedabad-360026. chargesiexpenses
281565220 Ms. Dasratba Gambhirsinh Zala |Guarantor & Mortgagor) {heranf
; 3189, Ashishnagar, Cpp. Jantanagar, Amraiwadi, Ahmedabad-380026.
= = Maninagar Branch
I arrive at a conclusion ——
= Mew Radheshyam Garments [Proprietorship firm, borrower)
notan assumptlnn - | Wis. New Radheyshyam Shop No. 415, Laxmi Vishnu Market, Gheekanta Road, Ahmedabad, Gujarat,
Garmeni PIN-380001
its proprietor Mr. Jai Kumar Hasomal Chawala (Proprietor & Mortgagor) Rs, 57.48.400.00
lnfnrm your nplninn with Shri Jaikumar 45, Maharathi Society, Opp. Police Quarters line, Near Hanurman Temple, [ plus future interest
detailed analysis. Hasomal Chawala | Sardarmagar, Near Water Tank Ahmedabad, Gujarat, FIN-362475 and ofher
Wr. Vinod Tarachand Samyani (Guarantar) chargasiexpenses
BO2IZTRET34 5218, Sindhi Colony. Sharda Magar, Nr. Ainport, Ahmedabad, Gujarat, PIN-382475 theseal
Mr. RaviJay Kumar Chavala [Guarantor)
Relief Road Branch | 42 \jahacathi Society, Sardamagar, Near Water Tank, Ahmedatad, Gujarat,
PIN- 382475
You are jointly and severally liable to pay to the Bank the tatal Sum mentioned above plus fulure interest and other
charges/expenses thereof, As part of the measures initiated by the Bank to recover the said dues, we hareby advise you to
repay the loan with up-to-date interest and charges in 15 days of receipt of this notice, failing which, the Bank will proceed
The Indian Express. ,I hﬁ‘ﬂ’!{:ﬂ{m EXPRESS with the publication of your names and photographs as above in the newspapers | Bank's Website without any further nofice
For the Indian Intelligent. JOURNALISM OF COURAGE putting you to bear the consequences thered. Yours faithfully,
ZONAL MANAGER
. i o f,
o0 © 20 © o0 @ 00 @ mneava

financialexp.epapr.in
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